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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 262/2025

In the matter of:

vijay Kypar Applicant

Versus

Govt. NCT of Delhi & Ors. Respondent(s)

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON

CONTROL COMMITTEE WITH RESPECT TO THE ORDER DATED
30.05.2025.

IT IS MOST RESPECTFULLY SHOWETH:

I, Amit Chaudhary, Senior Environmental Engineer, Delhi Pollution Control
Committee, 3th Floor, Block-B, IT Park, Shastri Park, Delhi- 110053, do hereby

solemnly affirm and state as under:

1. That, I am working as Senior Environmental Engineer, Delhi Pollution Control
Committee and am conversant with the facts of the present case on the basis of

record maintained by Delhi Pollution Control Committee in its ordinary course.

2. That this Hon’ble Tribunal took up the above referred matter on 30.05.2025. The
applicant raised the complaint against the illegal cutting of green trees standing
over the green belt/forest area of Mangolpuri-Sultanpuri drain by using JCB and

cutter machines in violation of environmental norms.

DlVlSlOIl) Delhi, undertake visits to the site, look into the




remedial action. The DPCC will’lb:e3 the nodal agency for coordination and

compliance. o

. That, in compliance with the order dated 30.05.2025, the joint inspection of the
said site was conducted on 24.07.2025 along with officials from the I&FC
(Irrigation and Flood Control), Revenue, Forest Department, DPCC and the

applicant. Following observations were made:

a) The officials of Forest department informed that the similar matter is
under examination in the Court of North Forest Division w.r.t. tree cutting
offence at the said area in year 2023.

b) No conclusive evidence was shown by the complainant during inspection
showing new tree cutting in 2025 at the said area.

¢) No new tree cutting was observed during inspection.

Copy of the joint inspection report dated 24.07.2025 alongwith geo-tagged
photographs of 2025 and 2023 are enclosed herewith as ANNEXURE-1 (Colly).

. That, as no new tree cutting was observed by the joint team, therefore no action
is warranted to be taken presently. However, North Forest Division may be
directed to conclude its proceeding pending since 2023.

. That, in view of the above, the present action taken report may kindly be taken

R

DEPONENT

on record.

VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit are true

and correct to the best of my knowledge based upon the documents and records

available in the office and nothing material has been concealed therefrom.

fi
Verified at New Delhi on th?s5 A UGda?; ?)% August, 2025.
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